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Shri Datal': If the hon. Member 
tables a separate question, I will l1et 
the information and give it. 

Copper aDd Gold Deposits 

*58. Shri Ag;uU: Will the Minister 
of Steel, Mines aDd Fuel be pleased 
to refer to the reply given to Starred 
Question No. 432 on the 30th Novem-
ber, 1961 and state: 

(a) the results of the Copper Mines 
Drilling operations at KalyadJ in 
Hassan District, MysOl;e State; 

(b) whether .the Government of 
Mysore has finally considered and in-
vestigated regarding the re-starting 
of the Kappatagudda Range Gold 
Mines in Dharwar DisTrict; and 

(c) if so, the results thereof? 

The Minister of Steel, Mines and 
Fuel (Sardar Swaran Singh): (a) 
The first bore hole was clOSed at 
141'12 metres. The second bore hole 
is in progress. The assay results of 
51 core samples from the first bore 
hole have so far been received from 
the Government of Mysore. These 
results show a 6'7 metres zone at 60.04 
to 66'74 metres depth with an aver-
age of 2'01 per cent copper in the 
first bore hole. 

(b) The Government of IndIa hav .. 
no information. 

(c) Does not arise. 

Mr. Speaker: Question No. 59-
Shri Supakar is absent. Question 
No. 6O.-Shri Hem Raj is also absent. 
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Mr. Speaker: The Question Hour Is 
ever. 

WRITTEN ANSwERS TO 
QUESTIONS 

Rourkela Steel Plant 

·44. Shri Supakar: Will the Minis-
ter of Steel, Mines and Fuel be pleas-
ed to state: 

(a) whether there has been' any 
breakdown of the roJling mills in 
Rourkela Steel Plant during the last 
SIX months; and 

(b) the duration of this breakdown 
and .the amount of loss involved? 

The MInister of Steel, Mines and 
Fuel (Sardar Swaran Singh): (a) and 
(b). At about 4'15 P.M. on the 6th 
December, 1961, the wobbler and 
coupling of the top spindle of the 
Blooming and Slabbing Mill of the 
Rourkela Steel Works broke bring-
ing the operation of the milI to an 
immediate stand still. Later exa-
mination revealed that the wobbler of 
the bottom spindle had also cracked. 
The spare parts required to recom-
mission the mill were not available 
at Rourkela although orders for them 
had been placed in April & July, 1961. 
The spares were obtained from West 
Germany towards the end of Decem-
ber and were fitted into the mill. The 
slabbing milJ was recommissioned on 
the 1st January, 1962. 

The mill was, thus, out of operation 
for 25 days. If there had been no 
breakdOwn, the slabbing milJ could 
during these 25 days, have rolIed 
about 28,800 metric tons of slabs. 

A committee has been appointed to 
investigate the reasons for the break-
down. This committee is expected to 
submit its report shortly. 

Ahju Canal in Himachal Pradesh 

45. Shri Hem Raj: Will the Min-
ister of Home AlI'airs be pleas2d to 
state: 

(a) whether it is a fact that sanc-
tion has been given for the construc-
tiOn of a Kuhal, namely, Ahju Canal 
in TehsiJ J ogindernagar of District 
Mandi in Himachal Pradesh; and 
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(b) the reasons for the delay in the 
construction of that water channel 
(Kuhal). 

The Deputy Minister of Home 
Affairs (Shrimati Alva): (a) and 
(b). The information is being collect-
ed and will be placed On the Table. 

Deaths Due to Firing Practice Near 
Mehrauli, Delhi 

*48. Shrimati Ila Palchoudhuri: 
Will the Minister of Defence be pleas-
ed to state; 

(a) whether it is a fact that two 
persons were killed and several 
others injured grieviously by a shell 
fired by the Army Artillery during a 
firing practice at the Khanpur arti-
llery firing range near Mehrauli in 
Delhi; 

(b) if so, full details of the inci-
dent; and 

(c) steps taken to pay compensa-
tion to the families of the deceased 
and to those injured? 

The Deputy Minister of Defence 
(Shri Raghuramaiah): (a) and 
(b). On the 16th February, 1962 
certain Artillery units were being ex-
ercised with practice firing on the 
Tughlakabad Ranges which is a noti-
fied Field Firing Area. The Ranges 
had been cleared for firing and a 
clearance certificate was obtained from 
the civil authorities before the com-
mencement of firing. 

At 13' 00 hours, of the targets en-
gaged, one was in the JATWALA 
JOHAR Area. No persons were 
noticed in the area from the Observa-
tion Post. However, personnel parti-
cipating in the exercises on reaching 
the area found two civilians dead and 
one injured. The injured person was 
given first aid and removed to Safdar-
jang Hospital where he died on the 
7th March. 

According to information received 
from the civil authorities, seven others 
had been injured but they want direct 
to the Hospital for treatment. Four 

of them have been discharged and 
three others are still in the hospital 
but are reported to be making good 
progress. 

(c) Compensation for damage to 
person or property arising out of fir-
ing practices in a notified area are 
paid on the recommendations of the 
civil revenUe authorities. So far no 
application or representation for 
compensation has been received by 
the local military authorities. 

Rourkela Steel Plant 

*53. Shri Supakar: Will the Min-
ister of Steel, Mines and Fuel be 
pleased to state;" 

(a) the date of commis3ioning of 
the Third Blast Furnace at Rourkela 
Steel Plant; and 

(b) whether this furnace is work-
ing at its full capacity? 

The Minister of Steel, Mines and 
Fuel (Sardar Swaran Singh): (a) 
5th January, 1962. 

(b) The furnace is at present work-
ing to the extent of about 60 per cent 
of its capacity. 

Road in Uhal Valley in Himachal 
Pradesh 

*54. Shri Hem Raj: Will the Min-
ister of Home AlIairs be pleased to 
state: 

(a) whether the Uhal ValIey truck-
able road in Tehsil Jogindernagar, 
District Mandi, Himachal PradeSh has 
been included in the Third Five Year 
Plan; and 

(b) if so, the year in which it will 
be taken up for construction? 

The Deputy Minister of Home 
AlIairs (Shrimati Alva): (a) and 
(b). The informatiOn is being collect-
ed and will be placed on the Table. 




